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1. The Learned Repreentatives of both the sides are present.

2. The Consent Terms are filed on record for the sum of Rs. 41,08,979/-.

3. The Cheque No. 761012 dated L4.11.2O!7 is handed over with an

Undertaking that the Cheque will be encashed.

4. Hence the Applicant with this condition is withdrawing the petition,

5, The Petition is allowed to be withdrawn. To be consigned to the Records.
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